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ADVERTISEMENT OF PUBLIC UNDER-
TAKINGS UNDER THE MINISTRY OF 

HEALTH 

5322. SHRI K. N. PANDEY: Will 
the Minister of HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT be pleased to state: 

(a) the advertising agency which is 
conducting publicity of public sector 
and autonomous corporations estab-
lished under his Ministry; 

(b) whether it is wholly Indian-
owned; and 

(c). the amount of commission paid 
upto 1966? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): (a) 
No agency is employed. 

(b) and (c). Do not arise. 

ADVERTISING DY AUTONOMOUS CORPO-
RATIONS UNDER THE PETROLEUM AND 

CHEMICALS MINISTRY 

5323. SHRI K. N. PANDEY: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) the advertising age_ncy which is 
conducting the publicity of public 
sector or autonomous corporations 
established undcr his Ministry; 

(b) whether it is wholly Indian-
owned; and 

(c) the commission paid to them 
upto 19881 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH): 
(a) to (e). Information is being collect-
ed . and will be laid on the table of 
the House in due course. 

PUBLICITY WORK OF PUBLIC SECTOR OR 
AUTONOMOUS CORPORATIONS UNDER THE 

MINISTRY OF W.H.&S. 

5324. SHRI K. N. PANDEY: Will 
the Minister of WORKS, HOUSING 
AND SUPPLY be pleased to state: 

(a) the advertising agency conduct-
ing the publicity of public sector or 

autonomous corporations established 
under his Ministry; 

(b) whether it is wholly 
owned; and 

Indian 

(c) the commission paid to it till 
1966? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING 
AND SUPPLY (SHRI IQBAL SINGH): 
(a) The following are the Public 
Sector commercial undertakings under 
this Ministry and the agencies which 
conduct their publicity:-

(i) The Janpath Hotels Limited, 
New Delhi-Messrs. Advertis-
ing and Sales Promotion Com-
pany, New Delhi. 

(ii) Ashoka Hotels Limited, New 
Delhi-Messrs. Newfields 
Advertising (Private) Limited 
and Messrs. Clarion McCann 
Advertising Services Limited, 
New Delhi. 

(iii) National Buildings Construc-
tion Corporation Limited, New 
Delhi-Nil. . 

(iv) Hindustan Housing Factory 
Limited, New Delhi-Messrs. 
Press Syndicate Limited, New 
Delhi. 

(b) All the above-mentioned agen-
cies, except Mess". Clarion MacCann 
Advertising Services, are Indian-
owned. In the Clarion McCann 
Advertising Services, 51 % of the share 
capital is held by Indians and the 
balance by foreign organisation called 
McCann Erickson International Incor-
porated. 

(c) No commission is payable by 
the undertakings to these agencies. 
The practice is that the agencies get 
their commission from the magazines. 
newspapers, etc. which publish the 
advertisements. 

SECRET RESERVES OF COMMERCIAL 
BANKS 

5325. SHRI R. K. AMIN: Will th ... 
Minister of FINANCE be pleaaed to 
state: 

(a) whether it is a fact that com-
mercial banks keep secret reserves; 
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(b) if so, the extent of such reser-
ves; and 

(c) the procedure adopted in not 
,disclosing them in the balance sheets? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) Yes, Sir. 

(b) and (c). Ac~,)rditJg to the prac. 
tices and usages customary among 
bankers, the banks do not disclose the 
extent of secret reserves created and 
maintained by them. 
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STUDY ON GLASS STRUCTURE IN INDIA. 

5327. SHRI SHIVA CHANDRA IRA: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether Government have made 
any study of the class structure ill 
India from income point of view. 

(b) if so, the percentage and with 
what annual income of the Indian 
population are in the lower, middle 
and upper classes, respectively; and 

(c) how far these classes have 
increased and decreased within the 
Five Year Plans, plan-wise? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) to (c). The 
Planning Commission had appointed a 
committee called "The Committee on 
Distribution of Income and Levels of 
Living" headed by Professor Maha-
lanobis. The Committee in Part I ot 
its report has examined the question 
of income distribution in India. This 
part of the report, which has already 
been placed on the Table of the House. 
contains the avail~bl::! information on 
the subject. 

SCALE OF TAXATION FOR AUTHORS AND 
WRITERS 

5328. SHRI SHIV A CHANDRA JHA: 
Will the Minister of FINANCE b~ 

pleased to state: 
(a) whether there is any scale ot 

taxation for the authors and writers; 
and 

(b) if so, the uehH3 thereof? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) ond (b). No 
special scale ot taxation as such hall 
been provided for authors and writers 
Section 180 of the Income-tax Act, 
1961, however, provides that where 




